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O.A.No.25/92. 	 Date of Judgernent : 

Judgement. 

X As per Hon'ble Shri A.B.Gorthi, Member(A) I 

The facts in this case as also the questionof law 

involved are identical to those in 0.A.No.24/92 which 

we have decided separately today. 

2. 	For the reasons stated inO.A..No.24/92, this O.A. is 

also allowed and the impugned order dt. 7.6.90 issued 

by the Mernber(P),  Postal Services Board as also the memo 

at. 16.8.90 issued by the Supdt. of Post Offices, Medak 

are hereby set aside. 

3. 	No  order as to costs. 

T 
ber  
ort  

Mem (AlA). 
A.V.Haridasan ) 
Member(J). 

Dated!: 	jSept., 1994. 

br. 	 DEPUTY REGISTRAR(3) 

Copy to: 
1I The Secretary to Government, Union of India, 

Dept of pasts, Now 9SlhU, 
2 The Member(P) Postal Services; Board, New Delhi& 
3j The Chief Post Master General, Hyderabad.! 
4j1  The Post Master General, Hyderabad Region, Hyderabad 
5.1 The Superintendent of Post Offices, Medak Divisiofl,Mod!k1 

One copy to 
7jc One copy to Mr',N.R.Devraj,Sr.CGSCCAT,Hyderabad. 
8. One copy to Lijnary,CAT,Hyderabad 
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